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MATTERS UNDERRULE3T?

(T)Noedto Establisha Civil Engineering
wing Division at Trichur, Kerala

PROF SAVITHRI LAKSHMANAN

(Mukundapuram) Mr Speaker, Sir, intune with
themmportance attachedinthe Eighth Five Year

veloped areas ke of Kerala and Malabar area
Since 1978, no progress has been made inthe
civilengineenng developmental activibes, ex-
captsome small projects Therefore incom-
mensurate with the target works on the bass ol
avaiable official stahshcs and onthebass of the
bare necesshes of telecom network for the
development, | requestthe Govemment to ex-
plore the possibility of opening more civilenge-
neenng wing for construchion activities for ex-
ecutng the basic nfrastruciure fortelecom buld-
ings, cable ductseic

The antcpatediotal expenditure for 1992-
93was Rs.3000 lakhs forcivil bullding construc-
bonworksin Kerala, outofwhech roughly Re. 300
lakhs were sarmarked for Trichur District inthe
nomal conditions, these works which spreadin
Trichur Distt and partof Paighat Distt aretobe
exacutedby the Crvil Wing Division at Emakulam
and Calicut.

|, therefore, urge uponthe Central Govem-
mentto create one cvil wing division at Tnchur
to cope with the increased work load

(i) Need to provide more funds to
Maharashira Government for solving Acute

nnking Water Problem in Vidarbha Region
of Maharashira

{ Transiation)
SHRI TEJSINGHRAO BHONSLE
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(Ramtek) Mr Speaker, Sir, due to scant rain-
fall, absenceofdams, absence of wells, borewells
andneglect of propercrop planming, thelevelof
ground waters going downm Vidarbha Accord-
ing to the Govermnment statistics 30 per cemt
willagesin Vidarbha have acute water cnsis, if
thws speed contnuedthe possibiity of Vidarbha
becoming a drought-prone area can hardly be
rulad out The posrtion of the level of ground
waterstemblerandthe construchon of dams in
Vidarbha for irngation has been announced
only The constructonwork of Upper-Wardha
had started in 1975 which has not yet been
completed Mosikhurd and Lauhar Vardha
schemes have beenannouncedonly The sugar
factones were opened m Vidarbha mthe hope
that dams would be constructed, but they have
been closed down one afterthe other Theres
need to dig borewell and wells for solving the
waterproblem Bankloan hasnotbeengiventor
diggingwelis Amongthe 30 percent villages
affectadby the watar problem in Vidarbhaup to
March 1893, there were 43 villages in Wardha
258nNagpur 164 nBhandara, 153n Chandrapur
and 36 n Gadhchirok and inJune 1963 those
have reached upto 182 willages in Wardha, 395
n Nagpur, 466 n Bhandara, 631 n Chandrapur
and 568 villages in Gadhchrol

So, it 158 my submsssion to the Centril
Govemment 1o ssue mstruchons tothe Distnct
Admirwstration and State Adrministrabonimme-
chately forsolving this problem, and the Ceniral
Govemnment should provide more and more
financial assistance totackle this problem

(1)) Need 10 set up s Medios! Coliage st
Sagar in Madhya Pradesh

SHRI ANAND AHIRWAR(Sagar) Mr
Speaker, Sir,Dr Hari Singh Gaur University,
Sagersthe oldestuniversity of Madhya Pradesh
andoneolthefamous unvensibes nthecountry,
whichwasfoundedin 1846 by the great educa-
tiorust Dr Han Singh Gaur who donated the
money samedby humn. Thsistha only university
nthe country which had been established by
donation from only one person This unwersity
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has allotherfacuihes exceptmedicalfacuity It
was a strong desire of Dr Han Singh Gaurthat
there mustbe a medical college i Sager This
i1s a long standing demand for whichcitizens,
youths and students have taken out demonstra-
tions severaltimes Chief Ministers who held
office at different imes had made assurances
tooforthe opening of amedical collage in Sager
Estabh shment of amedicalcollage m Sageris
amustin orderto prowde medical faciites not
onlyin 5 distnets under Sager division but also
in other distncts of Bundelichand Public health
is responsibility of awelfare State

So, | would like to request the Central
Govemnmentto establish amedical collegein
Sagarimmediately in the light of the need for
exiension of medical faciihes

13.00hrs

(v) Need for construction of a new
mammammm

SHRIMATI KRISHNENDRA KAUR .

(Deepa) (Bharatpur) Mr Speaker, Si, Bharatpur
city mthe eastem part of Rajasthan s adjacent
to the border of Uttar Pradesh, but i1s qurte
backward Theressarailwaybndge toreachthus
city, bndge connects Delhiwith Bharatpur This
bndge has outhived its ife Both the hght and
heavy vehicles cannot pass bver this bndge, so
they havetotakearoundof 5Kms whichtakes
onehourmore The Government has fundsbut
the work has notyet started

Solwouldhketo requestthe Central Gov-
emment to start this work at earhest

(V) Needto Ensure that Fiscal Rellefon
Synthetic fibresand fiimentyarns is Passed
ontothe Cansumer

(Enghsh]

SHRI KASHIRAM RANA (Surat) Inthe’
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Finance Mirsster's Budget proposalsfor 1993-
94 thadbeen saxdthat as part oflong termpolicy
of banging synthetic fabncs within the reach of
thecommon man, he hadfelttheneadioreaduce
the excise duty mnthes sector The said conces-
sion given to the man-made Fibre yarn in the
budget proposals amounisto Rs 318crores

However, the most significantpronounce-
ment on the excise duty segment from the
Finance Ministry comes from outside the Bud-
getproposals The Finance Minister made it
clearthatthe excise duty concessions onsyn-
thetcfibres andfilament yams was to be passed
on.

The Minster also cautioned that theimport
dutes would be slashed drasticallyto openthe
flood gates of synthetic hibres and filaments
imports dthelocal spinners falediopass onthe
the reduction in excise duties to achieve the
aboveobjective

‘However, in case of man-made
yams(Viscose and Polyster) past expenences
have always been that the duty concessions
given atthe raw matenal stage have notbeen
passed on to the end consumers It 15 well-
known that the weaving industry of Surat 1s
consumng 70 percentof total yams production
yearly and the spinners are making crores of
rupees from poor weavers and consumers by
the profteenng system

lurge upon the Central Governmenttotake
immadkate steps to pass on the fiscal rehefto the

consumers ungently

(vi) Need to Construct Rallway Cross-
ing on the way to Tounst Resort at Mong
pong, Darjeeling

SHRIJITENDRANATH DAS (Jaipargun)
Iwishtodrawtheattention ofthe Governmentto
thefactthatthe Forest Departmeanthas opened
of Tounst Resort at Mongpong in Daneeling,
West Bengal, on 18th December 1922, with
entertainment facHities such as niver rafting,



